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ORDER

CA No. 763 a in TCP No.49 ^- ?98INCLT/MB/MAH/2014

1. The Learned Representatives of both the sides are present.

2. It is informed that the compliance of the directions dated L2.01.2017

has already been made and the pleadings are complete. However, an

additional Affidavit was filed by the Petitioner which \,vas served on

the other side in the recent past, therefore, the respondents are

seeking time to file sur-rejoinder. Time is granted, same can be filed

on or before 20.02.2077.

3. The matter is enlisted on 23.02.2017. Dates are communicated to both

the sides.

8th February, 2O!1.
M.K. SHRAWAT.

MEMBER (JUD|CIAL)
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